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CP No. 02/2013 (OA No. 711/2012)

Mr. Nand Kishore, counsel for petitioner.
Mr. M.K. Meena, counsel for respondents.

Heard learned counsel for the parties.

Having considered the subm’issiohs made on behalf of
the parties, we are of the opinion that the order in
question has been complied with. Therefore, the
Contempt Petition is dismissed. Notices issued earlier to

the respondents are dischérged._
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